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......... of Fnqht Pa7D*d at KaDpeu 
8ta&1oD 

+ 
01 ... f Shri SublmlUl Gb_: l Shri S. M. BIUlerjee: 

Will the Miniater of RallwaJII be 
pleased to state: 

(a) how many assisted sidinll lintll 
ue there In Kanpur; Northern Rail-
WQ'; 

(b) whether any enquiry was held 
into causes of evasion of freillht In 
theae sidin,. and the pecuniary loss 
r.4used to the RaIlway during 1957-
18; 

le) if so, ~ flndinp of the en-
q",iry; and 

(d) if no enquiry was held, whether 
G<>vernment propose to hold an "n-
quiry into the matter? 

TIl., Deput:r MIIWder of BallwaJ8 
(Shri ShaIUIawu Kbaa): (a) 34. 

(b) No special enquiry has been 
held. There hal been some delay in 
the recovery of frei,ht and other 
charges due from the sldin, ownen. 
A substantial portion has been re-
<.-overed. Furth( r recovertes are allO 
being made and it I. not yet clear 
.... h .. ther there will be any loss or not. 

(e) Docs not arise in view of the 
lUlllWer to part (b). 

(d) No Sir, since steps have bee!> 
aod an- being taken to recover the 
outstandings and al.o a substantial 
part has already been recovered. 

SUi Subimaa ~  Is it a fact that 
on thp initiative of some hilh railway 
oftIcial. of Kanpur and Allahabad, in-
opecton of railways wpre asked to en· 
quire into the w ... kIn, of these assist· 
ed sidin,s at Kanpur and they sub· 
mitted their report on 30th April, 
1958 to the Divisional SUperintendent 
of Allahabad and if 00, will G<>vern. 
ment lay that r"'POrt on the Tabl .. of 
th£" Hous(':" 

SIlri Sbabnawu K.ban: That is en· 
~  a departmental report We do 

not propos.- to lay it on th .. Table of 
til. Houte. 

8brl SuW- G .. : May 1 kDo1r 
whether that enquiry was held and a 
report was submitted to the Divisional 
Superinte"den! on the 30th April, 
19587 

Shri SbahDa .... IbIUl: It i. B IIDr· 
mal thing in departmental working, 
Sometimes we depute inspecton to 10 
and inspect certain cases and submit 
a report, It is R normal thing hal>-
pening every day. It might have 
bappened, 

Sbrl S. M. BllDeriee: May 1 1aI_ 
the total amount of freicht and aidin, 
charges B,alnst various mills of ltan· 
pur on 31st March, 1958 and the 
amount realised and also the COlt of 
commercial staff ""p,ed in the var· 
low assisted sidin, lines outltaDdin, 
OIl 31st March, 19581 

Shri Shalmawu IbIUl: The arnoun' 
outstanding on 31st March, 1958 w .. 
Ro. 7,78,086,20 nP, The amount I'Mli.· 
eel by 31st December, 1958 was 
R.I. 6,19,408'18 nP, The cost of com. 
merclal stalT engaged in various a.!I!.t-
eel siding Ii""" in Kanpur oustandillit 
on 31st March, 1958 .. as Ra. 119,104'50 
nP, 

Shrl SublluBu ~  Is it • fact 
that 500 wagons pertaining to a 
period prior to July 1957 remained 
unaccounted for, for which bill ... e,.., 
never su bmi!ted and freich! chal'lf1!S 
were never recovered? U so, wbat 
ltep. have Government taken for 
rsllsing thOle lrelCht char","' 

SbrI Shalmawu Kbaa: That is 
matter of detail; I do not hav.. tha 
de/Bill, 

SbrI BraJ Raj 8m,h: Th., queetion 
relatM to evasion of freight pa:rment. 
It must be there, 

Mr, 8 ........ : It may be lh.-re, but 
the hon. Minister l. not In pD8lIeSIion 
of that now. 500 wagon. is a bil' 
thing. but we do not know .. beth ... 
the amount dup Is big or not. ",." 
may tabl .. another question for that, 
The han. Minister has said R,. 7 
lakhR was outstanding ou t of wbleh 
RI. 6 Jakbs have been recoft'I'8Ci. 
Whether th ..... 500 w.,1ona Ire indue!-
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ed in it or not Is a minor detail. They 
may put a separate question. 

Shrl Sublman Ghooe: In the report, 
it is revealed that 500 walons remain 
unaccounted for. bills were never sub-
mitted and freight charges never re-
covered. 

Mr. Speaker: The hon. Minister said 
that these reports are submitted in 
the usual course. If pointed attent-
ion is drawn to any sin,le report, he 
will consider that. 

Shri S. M. Banerjee: The hon. Min-
ister said that on 31st March, 1958 
the amount outstanding was Rs. 7 
lakhs out of which Rs. 6 lakhs have 
been realised. I want to know what 
i. the amoWlt outstanding for 1959. 
whether it is recu1ar payment or even 
on 31st March, 1959 somethinl was 
outstanding. I want that figure also. 

Shrl ShahDawas Khan: I have given 
the fl&ures. 

Mr. Speaker: Lv,dently he has got 
some suspicion that the amount .of 
Rs. 6 lakhs is the amoWlt due in that 
year and not by way of arrears. H. 
wanls to know what exactly are the 
outstandings at thp. £Ond of the year 
1959. 

Shri ShahDawu K.han: I have aaid 
that at the end of December, 1959. 
the outstanding would be to the ex-
tent of Rs. 1.58,000 fOr both the 
Northern and the North-eastern rail-
way. 

IntroducUon of Metric System In 
P." T. 

+ 
01485 J Shrl S. M. Banerjee: . 1. 8hr1 Tupmaal: 
Will the Minister of TraIIqoort ... 

C ............ I.atIOlU be pleased to .tate: 

(a) when the 'Metric System' is 
contemplated to be introduced in the 
Post.. and ~  Department; and 

(b) what '"-'ps have been taken to 
educate the pubtlc: and to popularise 
the l'chpmt' and to train thf" staff'! 

The M.IDIster of TnuIBport aD4 "-_ 
manlcaUoDII (Dr. P. Subbara,.an): (a) 
and (b). A statement is placed on the 
Table of the House. [See Appendb: 
In, annexure No. 98]. 

ShrI S. M. Banerjee: From the state-
ment .it is found that the metric lYe-
tern has been introduced with eftect 
from 1-4-1959 tor certain types of 
work in the Telegraph EnginA!ering 
Branch and with effect from 1+1Il00 
for payment of charges for conveyance 
at mails by rail and by air and tor 
calculating the basis of certain charges 
relating to telephone traffic. Since 
the system has been introduced in 
those sections. I want to know whe-
ther any difficulty has been experienc-
ed and, if so. what is the nature lif 
difficulty and what steps are taken 
to rectify them. 

Dr. P. Subbara,.an: I could not 
rollow the question, because the hon. 
Member is always in the habit of 
talking in long sentences and not 
puttinJ the question 

Sbrl S. M. Banerjee: With effect 
from 1-4-1960 the metric system haa 
been introduced for payment of 
charges for conveyance of mails by 
rail and by air. I want to know whe-
ther the mtroducUon of the syetl'ln 
has created any difficulty and. if so, 
what steps have beo£"n taken to re-
move that, 

Dr. P. Subbara,....: 1 do not know 
whst the hon. Member exactly wants. 
His Question was such a long sentence 
that I could nDt follow it. 

Mr. Speaker: He wants to know wbe-
ther the introduction of the metric 
system has led to any diJllculty in 
calculating thl' rates etc. 

Dr. P. Sabbara,. .. : The diJIIcuity in 
the cluuliIe-over from the old system 
to the metric system is that the em-
ployees have got to be instructed in 
this metter. We are doing it gradual-
ly so that they will begin to tmder-
stand the working of the new system 
The tables of n.... as well a. old 
rates are issued to them so that they 
would learn the chanle from one 'YO-
tern to the oth.".. 




